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Central Administrative Tribunal
Principal Bench

O.A. No. 2686 of 2000
M.A. No. 948 of 2001
M.A. No. 3134 of 2000

New Delhi , dated this the 27th November

HflN'BLE MR S.R. ADIGE, VICE CHAIRMAN (A)
hSn'IlI or. a. vedavalli , member (J)

2001
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Mah i pa I S i ngh,
S/o Shri Sukh Ram,
R/o House No. B-3/454,
Nand Nagr i ,
Delhi-110093.

Sat i sh .

S/o Shri Kirpal Singh,
R/o House No. 308/1 , GaI i Kanthimatawa1 i ,
SaboI i , Nand Nagr i ,
Del hi-110093.

Rajesh Kumar,
S/o Shri Ram Kumar

Ram Pa I

S/o Shri Mauji Ram,

Mukesh Lata,
D/o Shri Vasdev Sharma

Jag Mohinder Singh,
S/o Shri Ram Swaroop

Ramesh Chand,
S/o Shri Puran Chand

Ved Prakash
S/oShri Sugan Chand

San jay Kumar,
S/o Shri Mohan Lal

Raj pa I Singh,
S/o Shri Kishori Lal

Bana Ram

S/o Shri Kanhaiya Lal

Sant Raj
S/o Shr i Z i Ie Ram

V i jaya Pa I ,
S/o Shri Teka Ram

'Ajay Kumar,
S/o Shri Pyare Lal

Gajender Kumar,
S/o Shri Trikhanand Sengar

Prakash,

S/o Shri Prem Lal
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Te j Ram
S/o Shri Harchandi

Mam Chand,

S/o Shri Mehar Chand

Smt. Raj Rani
W/o Shri Ravi Datt

Smt. Meena Devi
W/o Shri Munshi

Ram Swaroop

S/o Shri H.O. Ram

Ram N i was

S/o Shri Sahi Ram

Prem Kumar

S/o shri Amir Chand

Sandeep Kumar
S/o Shri Hari Chand

Prem Kumar,

S/o Shri Jhumma Ram

Rav i nder

S/o Shri Mam Chand

Ra Jender
S/o Shri Puran Singh

Surender Kumar, S/o Shri Bhupan

Rajender Singh, S/o Shri Bhupan

V i jaya Kumar,
S/o Shri Krishna Murari

Lai it Singh Bisht, S/oShri Pratap Singh

Ramesh Chander Singh

Inder Singh

Jagd i sh

Hari Chand S/oShri Karan Singh

Hari Chand

Kama! Singh

Hi la!

Anju Panwar
D/o Shri Nawai Kishore AppI i cants

(By Advocate: Shri K.M.M. Khan)
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Versus

1. Government' of NCT of Delhi
through the Chief Secretary,
01d Secretar i at,

5, Sham Nath Marg,
Del hi-110054.

2. Development Commissioner,
Government of NCT of Delhi ,
5/9, Under Hi l l Road,
Civi l Li nes,
Delhi-110054.

3. The Principal Secretary,
Serv i ces Dept.,
Government of NCT of Delhi ,

01d Secretar i at,
5, Sham Nath Marg,
Delhi-110054.

4. The Project Director,
Rural Development Dept.,
Govt. of NCT of Delhi

0pp. ISBT,
Mori Gate,

DeIhi-110006. .. Respondents

(By Advocate: Mrs. Sumedha Sharma)

ORDER (Oral)

5.R. ADIGE. VC (A)

Heard both sides.

^  2. With the agreement of both sides^this O.A.
is disposed of in terms of the Tribunal's order dated

31.5.2000 in O.A. No. 1431/99 and connected M.As/CP

namely that Respondents should take appropriate steps/neA

that the directions given by the Hon'ble Supreme

Court are compl ied with in letter and spirit^and

persons who had been taken on panel are duly

considered by respondents for appointment against

Class IV vacancies subject to their el igibi l ity, as

and when such vacancies occur^as per rules and

instructions on the subject.
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3. =or this purpose appl icant should ful ly

cooperate with Respondents and furnish al l the

re Ievant

These

service particulars required by the latter,

directions should be compl ied with as

expeditiousIy as possible

4.

along with M.A';' Nb.'3134/290 and M.A.' No,9^3/2001
The O.A./ is disposed of in terms of Paras 2

& 3 above. No costs.

(Dr. A. Vedaval I i)
Member (J)

(S.R. Adi/6e)
Vice Chairman (A)

karth i k


